ﬁ;.;n Slﬂqu Punjab Kesari, Delhi

Thursday, 24th October 2019; Page: 12
Width: 5.22 cms; Height: 16.14 cms; a4; ID: 43.2019-10-24.72

4 e & femp
e, % afe b,

TR o1 ot e

a?l{mm(%tﬁ) (‘qmr)
el goaawd %
mwmm

TS HYA drel Th T A
st usdtg wraerfreE
ST (CUHSTITH!) 1 €Q
fopan € @i ey e @
fh Ul qun Sk wwele
3.'@. Hmn HT -{g %’I
Rrpra W wfafeen 30 gu |
el A ST A el f
1 hl fRIERTId aige & T
2 iR S T YR g |
3R e Yferd ol Wger
Il st <9 R H Raie <
G S e e
Rrermadi 7 STRY T
fargra el s9% wwefw
divrer Hifgar $iv

=l & e 9 sy

T W e SEh! |l A
= gufa IR R




P Amar ujala, New Delhi
Thursday, 24th October 2019; Page: 12
’ﬁ Width: 7.99 cms; Height: 7.26 cms; a4; ID: 29.2019-10-24.95

E

j Sbep) 2 e iR v
%"’ e WHENTBR 3Pt Ugeh =+

G| A S & I
Y Wi HeaE & faerd g
1 RIY T =eA Fted Hi 79 7
T U T S AR,

WA 3 H U 75 ey
o e ) T T A fre ofw 3us
HEAIfTE T WA 37 "HEE
Eniecbacal nefouip A



A ey Hindustan Times, Delhi

ﬁ % Thursday, 24th October 2019; Page: 14
; 5 (

wil
%5 ) gileT

e Mulaktal trial o
begin on Nov 1,
NN Says shamed
on social media

HTCorrespondent .
= letters@hindustantimes.com

THIRUVANANTHAPURAM: The trial
against former Jalandhar Dio-
cese bishop Franco Mulakkal,
whoisfacing sexual assaultchar-
ges, will begin on November 11.
The 44-year-old nun, who has
accused him of rape, has sought
cancellation of Mulakkal’s bail,
allegingthathe and hisfollowers
werethreateningwitnessesin the
case.

Charges against Mulakkal will
be read out in the Kottayam dis-
trict court on the first day of the
trial. The charge sheet against
him was filed two months ago.
The nun separately filed a fresh
complaint with the Kerala
Women'’s Commission (KWC)on
October 19 alleging that she and
other witnesses were being
shamed on social media.

Copies of the complaint have
also been forwarded to the
National Commission for Women
and National Human Rights
Commission, said Felix Pullu-
damn, a spokesman for the Save
Our Sisters (SOS), which was
formed insolidarity with thenun.

The nun alleged that a You-
Tube channel wasreleasing vid-
eosand audiodefamingher. She
claimed that some websites had
alsorevealed her identity, flout-
ingthe Supreme Courtdirective.

The sites and the YouTube
channel mentioned could not be
reached for their comments.

Sister Anupama, one ofthefive
nuns who staged a sit last year
seeking Mulakkal’s arrest, said,
“Thereisan efforttodefameher.
Allkindsof stories are doing the
rounds. They started character
assassination after all efforts to
intimidate herfailed.”

She alleged that some of the
witnesses were also being intimi-
dated.“He[Mulakkal] isusinghis
power and influence to intimi-
date witnesses. There are also
efforts to delay the trial. But we
aresure we will getjustice,” said
Sister Anupama who is staying
with the nun at a Kottayam con-
vent.

“The complaint against
Mulakkalisserious. Youcannot
usesocialmediatoattack the vic-
tim. We have sought a report
from the state police chief,” said
KWC chairperson MC Josephine.
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Bt o™ approaches
NHRC

Kochi: A nun who filed a rape
case against Bishop Franco
Mulakkal has approached the
national and slate women's
commissions, hesides the Na-
tinnal Human Rights Commis-
sion, accusing the priest and
his supporters of “harassing”
her through online platforms.,

The Kerala Women's Com-
mission has registered a case
on the basis of the complaint
and directed the avber wing of
the Kerala police to investi-
gate the matter.

The panezl observed that _
the nun's complaint was “very
serious” and directad the siate
police chiefand the cyber wing
of Kerala police to submif a re-
port in 10 days.

The chairperson of the pa-
nel sdid no woman shoulkd be
harassed and directed the poli-
e to take strong action, piy
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Keralanunapproacheswomen’s
panels, NHRC against Bishop

PRESS TRUST OF INDIA
KOTTAYAM, 23 OCTOBER

The victim in the nun rape
case has approached the
State Women’s Commission
and the National women’s
Commission accusing the
rape accused Bishop Fran-
co and his supporters of
maligning her through var-
ious social media plat-
forms.

The victim nun, in her
complaint dated 19 October,
has stated that a YouTube
Malayalmchannel called
Christian Times has been
targeting her and the other
nuns who supported her
in the case, and has been
harassing and maligning
them.

“After filing the complaint
against Bishop Franco, a
YouTube channel called
Christian Times has been
constantly maligning me
and my fellow sisters. We sus-
pect that the YouTube chan-

nel is run by Bishop Fran-
co and his fellowworkers,”
the victim wrote in the com-
plaint.

The nun also said that
she had filed a complaint
against the channel at the
Kuravilangad Police Sta-
tion in Kottayam. However,
she said it did not deter
the channel from posting
more videos.

“After filing the com-
plaint, the channel posted
more videos against me
and my fellow sisters. In
some videos, they used
some photos of me, my fel-
low sisters and officials
probing the case. I fear
Franco Mulakkal and his
group are trying to reveal my
identity to the public,” she
stated. She has also given
the video links related to the
channel in her complaint.

She has stated that there
are already eight cases reg-
istered against Bishop Fran-
co for threatening and insult-

ing her and the other nuns
in the case.

“Itis a clear violation of
his bail condition of the
Kerala High Court,” she
said.

She further said that the
videos are aimed at threat-
ening and slandering her
and her fellow sisters.
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Nun moves National,
State Women’s panels,
NHRC against Bishop

Kottayam: A nun, who filed a
rape case against Bishop Franco
Mulakkal, has approached the
National and State Women's
Commissions besides the
National Human Rights
Commission, accusing the
priest and his supporters of
"harassing” her through various
online platforms.

Acting swiftly, the Kerala
Women's Commission regis-
tered a case on the basis of the
complaint and directed the
cyber wing of the Kerala police
to investigate the matter.

The commission observed
that the nun's complaint was
"very serious" in nature and
directed the State police chief
and the cyber wing of Kerala
police to submit a report in 10
days.

Chairperson of the Kerala
Women's Commission M C
Josephine said no woman
should be harassed through
social media and directed police
to take strong action against the
culprits.

In her complaint, the nun
alleged the Bishop and his sup-
porters were humiliating and
defaming her and her fellow
nuns who are witness in the
case through social media and

youtube channels.

"From the time the sexual
assault was reported, I have
been subjected to extreme
humiliation and intimidations
in various forms," the nun said
in her complaint to the National
Human Rights Commission.

She further alleged that
from the time the sexual assault
FIR was registered, she and her
fellow nuns have been "sub-
jected to the vilest forms of
character assassination.”

"Attempts have been made
through church authorities and
various church social media
organisations to spread
rumours against me and my
companion sisters who are also
key witnesses in the case.

False statements, imputa-
tions and fabricated stories tar-
nishing our reputation and
character are being systemati-
cally spread through the
YouTube channel, and we
believe Bishop Franco and his
group are behind this agenda,"
she claimed.

The nun pointed out that
even after registering a case
against the said channel, sever-
al videos were being circulated
publishing her photograph and
revealing her identity. ~ PTI
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Nun moves National, State
Women’s panels and NHRC
against Bishop Mulakkal

OUR CORRESPONDENT

KOCHI: A nun, who filed a
rape case against Bishop Franco
Mulakkal, has approached the
National and State Women's
Commissions besides the
National Human Rights Com-
mission, accusing the priest
and his supporters of "harass-
ing" her through various online
platforms.

Acting swiftly, the Kerala
Women's Commission reg-
istered a case on the basis of
the complaint and directed the
cyber wing of the Kerala police
to investigate the matter.

The commission observed
that the nun's complaint was
"very serious” in nature and
directed the state police chief
and the cyber wing of Kerala
police to submit a report in 10
days.

Chairperson of the Ker-
ala Women's Commission M
C Josephine said no woman
should be harassed through
social media and directed

police to take strong action
against the culprits.

In her complaint, the nun
alleged the Bishop and his sup-
porters were humiliating and
defaming her and her fellow
nuns who are witness in the
case through social media and
youtube channels.

"From the time the sexual
assault was reported, I have
been subjected to extreme
humiliation and intimida-
tions in various forms," the
nun said in her complaint to
the National Human Rights
Commission.

She further alleged that
from the time the sexual assault
FIR was registered, she and her
fellow nuns have been "sub-
jected to the vilest forms of
character assassination."

"Attempts have been made
through church authorities
and various church social
media organisations to spread
rumours against me and my
companion sisters who are also
key witnesses in the case.
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